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19.05.2008. 

CP 18/2008 (OA No. 145/2008) 

Dr. Saugath Roy, Counsel for applicant. 

Heard learned counsel for the applicant. 

This Contempt Petition has been filed against the stay order dated 
25.04.2008 passed in Q,q No. 145/2008. 

Learned counsel for the applicant submitted that this Tribunal has 
not extended the stay mder dated 15.<.\4.100& and has also disposed of the 
OA vide order dated 08.05.2008. 

In view of the subsequent development, the Contempt Petition has 

becOIIre infructuaus and shall stand disposed of accot·din~~-. ' / . / "' 
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